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OFFICE OF THE DEPUTY COMMISSIONER — CUM - 

DISTRICT MAGISTRATE, HOSHIARPUR 

DRA (M) Branch 

Hon'ble National Green Tribunal, 

Principal Bench, 
New Delhi 

Nolybd /DRA(M&T), Dated: ~ m2 |= - 

SUBJECT: Original Application No0.811/2022- Tarsem Singh PathaniaVs. 

State of Punjab 

Reference: Order of Hon'ble NGT Principal Bench, New Delhi (Court No. 1) dated 

25.07.2023 in the above matter. 

With reference to the above matter, it is submitted that in compliance of 

your Order dated 05.01.2023, the undersigned constituted a four (04)-member 

Committee under Sub-Divisional Magistrate (SDM), Hoshiarpur to inquire & submit 

report into the complaint dated 22.06.2022 of Mr. Tarsem Singh Pathania, resident of 

Village Mehlanwali, Tehsil & District Hoshiarpur alleging illegal excavation of sand & 

clay by Yashpal Gupta (M/s Billa Brick Industries, Village Bassi Hast Khan) from the 

areas of Village Mehlanwali, Village Anandgarh and Village Bassi Hast Khan. The other 

three (03) members of the above-said Committee were Environmental Engineer, Punjab 

Pollution Control Board (PPCB), Hoshiarpur; XEN, Drainage-cum-District Mining 

Officer (DMO), Hoshiarpur; and District Food and Supplies Controller (DFSC), 

Hoshiarpur. 

The report of this four (04)-member Committee was forwarded by SDM, 

Hoshiarpur vide his letter bearing No. 454/MC dated 07.03.2023. Copy of the report of 

the Committee is annexed herewith as Annexure-1 as per which the Committee 

members inspected the spot of the alleged illegal mining on 23.02.2023. From the 

complainant's side, Satpal Singh s/o Harbans Lal r/o Village Nandgarh, Post Office 

Mehlanwali, and the respondent Yashpal Gupta s/o Hans Raj r/o House No. 255, 

GaliNo. 4, Shalimar Nagar, Hoshiarpur, accompanied the Committee members during 

the visit. 

The statement of Yashpal Gupta s/o Mr. Hans Raj was recorded, who 

stated in his written statement that he has about 20 acres of land in Village Mehlanwali 

and Village Bassi Hast Khan, out of which he is using about 15 acres for making bricks. 

He stated in his written statement that about 8 feet of earth has been excavated on the 

Southern side in addition to about 4 feet of earth on the Northern side, and further that 

about 5 feet earth on the Western side was excavated 20 years ago. He added that nis 

Brick Kiln is about 32-34 years old and that the concerned department viz. Food & Civil 

Supplies Department has been checking his Brick Kiln regularly from time to time but 

he does not remember when was the last inspection done. He got to know only three 

(03) months ago that not more than five (05) feet earth is to be dug out. He further
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knows that it is necessary to take NOC and that he has taken NOC from 

¢ Officer. An inspection was done by the Mining Department last 

atement that the soil is excavated by leaving one (01) 

at the land of the adjoining 

lainant's land alleged at 

stated that he 

the concerned Minin 

tr. He added in his written st 

the boundary of his land, so th. 

in. The Chakotedar (lessee) of the comp 

t left one (01) Karam wide strip along the side 

abutting his (i.e. complainant's) land. The complainant's representative further alleged 

that the Brick Kiln Owner (BKO) has illegally occupied the Rasta while the BKO 

countered that there is no such Rasta as alleged by the complainant's representative, and 

further that whether or not there was a Rasta can only be found out by way of 

demarcation. The BKO added that if the Department imposes any royalty/ penalty for 

mining of earth, he will be bound to pay the same. 

yea 

Karam wide strip along 

landowner does not cave 

the spot that the said Brick Kiln has no 

h s/o Harbans Lal r/o 

Post Office Mehlanwali stated in his written statement that the 

Hon'bleNational 
nant, Tarsem Singh Pathania to the 

¢ earth is completely true. He also 

lainant and that he has been 

The complainant's representative, Satpal Sing 

Village Anandgarh, 

complaint made by the complai 

Green Tribunal (NGT) regarding illegal mining o 

stated that he has come present on the behalf of the comp 

e said land, which is owned by the complainant, since the past 25 years. 

owner of M/s Billa Bricks, has excavated 15-20 feet of 

h he fears erosion of complainant's land. He 

rders a Choe (seasonal 

Rasta, which 

cultivating th 

He alleged that Yashpal Gupta, 

earth using JCB and Tractor, due to whic 

added that the area, from which the earth has been excavated, bo 

rivulet), and prayed for action in this regard. He further alleged that the 

passes through his land, has also been excavated /mined by the complainant, and that 

action regarding this act of the Brick Kiln Owner (BKO) should also be taken. 

The Committee, in its report, further stated that the Sub-Divisional Officer 

(SDO), Nasrala Choe Sub-Division (Mining), Hoshiarpur, vide his office letter bearing 

No. 221-22/1-M dated 27.02.2023, has reported that it has been found during the 

embers of the Committee constituted by the Deputy 

Commissioner, Hoshiarpur that illegal mining has been done at the spot. The SDO has 

added that he was directed to assess the quantity of the earth that has been illegally- 

mined, and, as per the assessment made, it is about 1,40,356 MT. The SDO has further 

reported that no identified Choe is passing through the concerned place i.e. the said spot 

where the inspection was made. He has added in his report that the said area being 

Kandi Area (i.e. Shivalik foothills), the flowing rain-water makes creeks in these villages, 

but reiterated that there is no identified Choe in this place. 

inspection carried out by the m 

As per the report of Circle Revenue Patwari, the Rasta (passage) 

mentioned in the complaint is in Khasra No. 514 (02Kanal-18 Marla). As per the 

Ownership Column of the revenue record (i.e. the Janiabandi or the Record of Rights), it 

is recorded as Mushtarka Maalkaan, while in the Cultivation Column, it is recorded as 

Sareaam. The Circle Revenue Patwari has further reported that, at the spot, Pathers 

(unburnt i.e. Kachi bricks) were found laid in the said Khasra Number. 

The Committee in its report, which has been signed by all the four (04) 

Committee members, has averred that in light of the above-said spot visit, statements 

recorded, report of the Mining Department and the Circle Revenue Officer, it is clear 

that Yashpal Gupta, the owner of M/s Billa Brick Kiln, has illegally excavated sand and 

earth from 15-20 acres of land owned by him in the past several years. Due to the hilly 

nature of this area, the terrain is undulating at many places. The BKO has excavated
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about 10 feet sand/ earth at many places while at some places, he has excavated about 4- 
5 feet. The Committee took report from the Mining Department, which has assessed 
that about 1,40,356 MT of earth has been illegally excavated / mined from the said area. 
The Mining Department has further reported there is no identified Choe 
through the concerned place i.e. the said spot where the inspection was made. Also, as 
per the report of the Circle Revenue Patwari, Kiasra No. 514 measuring 02 Kanal-18 
Marla Gair Munikin Rasta, which as per the revenue record is Mushtarka Ma 
the Ownership Column and Sareaam as per the Cultivation Column but there is no 
physical Rasta in existence at the spot because of illegal mining having been done there. 
The Mining Department has gotan FIR lodged against the said Brick Kiln Owner (BKO) 
under Section 80 of the Punjab Mineral Act, 2013 for doing illegal sand/earth mi 
the spot (copy enclosed as Annexure-2). 

passing 

Ikanas per 

ning at 

Also, the XEN (Drainage)-cum-District Mining Officer (DMO), 
Hoshiarpur Drainage Division, Hoshiarpur, vide his letter bearing no. 1847/M.Notice 
dated 22.05.2023 (copy enclosed as Annexure-3) to the District Collector, Hoshiarpur, 
requested for effecting recovery of Rs. 1,02,81,077/-, which is the royalty/penalty 
assessed by the Mining Department for the 140356 MT of earth illegally 
excavated / mined from the said area, from Yashpal Gupta, the owner of M/s Billa Brick 
Industry B.K.O.No.114H, Village Bassi Hast Khan, District Hoshiarpur as Arrears of 
Land Revenue. In response to DMO, Hoshiarpur's letter dated 22.05.2023, the Collector, 
Hoshiarpur, vide RC No. 38-M.H. dated 16.06.2023, issued the necessary permission, 
and directed the concerned Circle Revenue Officer for recovering the said amount as 
Arrears of Land Revenue from Yashpal Gupta, BKO. 

The concerned Circle Revenue Officer viz. Naib-Tehsildar, 

Hoshiarpur, vide his letter bearing No. 515/ TRAM-2 dated 10.08.2023 to the DC Office, 
Hoshiarpur (copy annexed as Annexure-4), has informed that the said Recovery Notice 
has been served upon the said Brick Kiln Owner (BKO) namely Yashpal Gupta but no 
amount has been deposited by him till date. The Naib-Tehsildar, Hoshiarpur has 

further stated in his letter that the details of the property of the Brick Kiln Owner (BKO) 

have been sought from the Halka Patwari after receipt of which the process of Kurki of 

BKO's property shall be initiated. 

The above report, along with requisite enclosures, is submitted for your 

kind consideration and perusal, please. 

Enclosures: As Above . 

(Annexures 1 to 4) \¢ \ 
Deputy C issioner, 

Hoshiarpur
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SDM +156 ANNEX p-1 

nfmede, ghmraug 

2036 523 JLOX3 | 

¥e3d 
5 8: 01 20310, EHH sdm.hoshiarpur@gmail.com 

Ae fey 

faut sfimss, 
afmraus | 

by . UST A: vs HH fig 27710302023 

fer: Racklessillegal Mining and Excavation of Sand & Soil in District Hoshiarpur State of Punjab f&8 Original Application No. 811/2022 5 3Fa® ards fefalam, at fat <6 fiat 5.1.2023 8 UH 13 a8 gar AE - ait or TSE IIS TF | 

TET Mu HE TeIs wF get fis nine © 776-79/8t ma. 2. (0H.), fut 16.02.2023 2 Foy fg) 

Qudars felt melt @ mfr few Sot 3 fix ww #1 2% gee mds gg or 
oe are yu 35 ae ats 79% 52 Sw ate fofi@es, set Ret 25 ah 
TE ID RoI FOS FETE or 3 a9% ws G6 2 was ens gst wire 

WH.5T8., Het, THAIS § 575 &  firdh 23.02.2023 § Har 2femr foo, irr Quid 

WISI aT argerEt fis I met I y 

Ifmmayg 
“at: (83 niga)
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Racklessillegal Mining and Excavation of Sand & Soil in District Hoshiarpur State of Punjab f% Origing j ¢ Application No, 11/2022 8 358 TE0 fefu@as, 5 RB) 28 Bit 05.01.2023 4 uy iy 2 gait FC - RE IEE q95 7 } . 
ue VEST WW AF fils viwz & 776-7079 mg 2.000), HET 
6.12.2023. 

OTE nie UST 2 Wha RS dt 3 fix ot swine i wer 28 rea 
Arms ats fefeGem, ot fool 3 fils iowa, dear wd wt ams ot @ gas fo 33 
m3 HE of wien vend wid frarfes dit at it fx mes quer 3 fr fer fin 
Reset, Tf ORT WO 1m 3, EF oot AAA, 1 3 reg ar & 6 med Sn 
oF arfeg yee St at 3 8a" 8 Ba-3a 15-20 S23 wi Fi A yet AF TE 
of fer 39° 39 &% Wie ¥ 93 w ww fils TH ans or, iow wd dea Be 
gfe Sen 3 frrfesemsr «8 ufest # fen mitt frarfes writer fear, ghmmaus 
n3 feri®w fegra 3 85' 39 Aree 3 oft ast ty wid far fix or 2 Fad 3 A78t v 
337 dz a8 UE Team es 5, mas fils fe 9g nid er var afer fer 3 

fer frofes © win Re fos omen = StaeAmE., ofmreus, 

3 &® 8 a fidt 23.02.2023 § Har fmm fam) A) 3 frarfegoes fog & 392 At 

Tus" UST ft IF IW TH HES E: 255, THE: 4, WAHT m9, gfieieus awe ore | 

Hf AAUS QUIT U39 Ht IR I (§35eh) FF swH-gv goed ae fast 

feg foo fomr fx #9 uw fis Higoedt »i3 aft rst & sa-3a1 20 2a wis 31 fom 

is f&9° Bar-31 15 Bam Wits f¥et F ui Tm3 93 foor of dus = uA saga 8 

ge fie ued at T mi3 B39 TB Uh 4 dz © adm I BRE de) Buh 20 FE 

ufost 5 ge yeret dist at) Her For 32-34 Aw ya 31 AT 38 oF BY AW 3 meus 

few (fires mumet fear) = fiir att wit dt 31 6 ore adt fi wet fede 
a ots at I) WE feu meardt 3 dtd ufow IE § fx Bite 5 ge F fire act ud 

AE 1 NE uz 3 fa AS Be wget 31 AR oF miu Wedd niERT =F As GA, 
fon 3fenr 31 fied ws wrtfiar fest <8 ferdams a13t ast /Tl A138 oF fos qn 

#3 fife Ue wet 9, 3 fa ems & ARR wr fan frafesaes € ga3vw 8 Ma 3 

Erm fomr fa 857 € a mq at 251 ae frrfesae @ BRR @8 foo fx 9nd 

Bus aa a3 31 95 Wem § far fr Get aR adr 31 SEES FY GES © uz Ba 

Rata | fas aftr fo Ser wfoens at fed mower fit vez eR wl 3, 7 6a 
v2 we ude Jad 

frorfesemsr fog <& ff mous fhe Use i 99ER ww fis deag sa. 
Hige=Tdt 8% ami-de Fae aE fans fg far for fX frerfegamsr ft sei fu 

veréhar = id Jez mith dg-framit wr 7 frarfes Oo.) des ate fefelen 
3 oftst at 3, 80 fowls nt di awh 31 frerfesamw wr Gaenfuerdt =F ome 
nie 7 m3 25 AE IR fog @ mits wd ofl NF dR age of fF ARuE UF 

far Io Wed 2B HALE wi Peres mar & 15 TF 20 ge Hr Ut ah 3, fm ad HE
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=
 

§ wg Fre wr wer & wid fea dbo, firm f° BY) uh et 3, mr 2 @99 3 TTT 
fom we fem mith sroere A WR fo @ af ade of fy gy HES 6 FGA © 
mts 8 amet Swer 3, Ba & Ue far §1 Qn mitt & sarge ft 2 

Bu Hew niEHd, SHIH Sn Qu Maw, rf). ghpraud 75 UE 
weI9 ¥ UIE A 220-2210, BF 27.02.2023 dt fed fritge St get 3 
weve SLA. fod, gfmraus # & yoeet 35 ait er awn eter far ft Gu HEE 
Rfirede, Staeang. »3 85 &F fmt 23.02.2003 & Far mr for. frm fx 
dg-argat wefan Jet gE mM fit Ft da-ardat feat mid aviedt wit san mE 
faa fam Ht fet <t dr-ardat fart & Hrzar mite srs Guds 140356 fax 2m ue 
FE J HT UT: 237/1-%m., Fit 27.2.0023 It Et at falar wea mime dr 
fer 3 fs Ts Far 3 a & welders Sv at Bue dt 39 I aren wore 
TUE ge ood sd fog fils fw wm de 3, ug fem my ae @ 
ERTIES 9 at J 

BET HRT 514 (02-18) Fi: THT WES HFSS HERS WET HS Fe 3 Fx 3 fem 
IAI TV AFT UAT FET BT Seftor Teor Tm 

Bude Torre mat, frat, HES fesrar © folios, gear weed © 
fatae »i3 For wrx Ques feo mine Jur 3 fx fier Jor smd 2 wow it Tum uz 
8 ed ae Ft 3 nud wwe mis Saw 15 F 20 um RT 33 oy A © 
SATE yee! SiS IE J fg fewer vost Jz aes wet v9 3 Gv SF 3) 55 ww 
I FE ge I fey vee masa 10 $2 ¢ 3 SE 9% 3 wa-39 04 T 05 32 31 

mach wetter fear 3 folios wet at, fm were dears feat @ arse 140356 
HIE es wet at 31 FE 35 9m ¥ mE wr aww 9x = AT 3, BF Re ree fg 
713 HE yee ot hugs Sno ge few Ted oF Sue Frew ad de TET UTE 
oF fOUS2 (SH B99 WHT 514 TA 02-18 ds: IE Ht wR ars wen 

fet 3 anit 36h), ni ar fF 140356 ifaw 75 ri 

War FIRE m3 mE 3 IF mE TA 
#4 / / 

A b A AA “Y per ~aH- YI 3 MEE wien, rly frag wretfsar ners, 
Had | ) Ifmraug | 

Jf TOUT F5 FisolT-c- ELI CC EE SUITE J SEE feta is fond Hs, 7301 RI Ifimrays | 
Cou 

UH EEE ded das, 
gfimirayg |
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ER CIE TNA 
bor alien 

gimraue 718 fsarA-au- 

HESS WE ABH Has, ‘ 

8 AIF fear, Ure | 

fem. - Rackless illegal Mining and Excavation of sand & soil in District Hoshiaran: sim 

of Punjab ET original application No. §11/2022 5 HAZ 7570 Fors 4 ie 

25 == 35 0s. 01.2023 & unas TH Jen mE aE TATE soe 

ew Quizes ede, mee E ts Suaae Ma HERE 

Me, i 5 

= Crea Es bE af fd dia 

hr AV
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OFT QUHEE rey qn mafed fam, wif re FRI nf Gu HID. gu 1 

gfimrayg 
F-Mail sdo.drain: 1wehsp a gmail com 

~ 

28d XN VW igh 09/2003 

Her fed 

Qu m3™ rfamee, 

REGIST 

TH Rackless iilegal Mining and Excavation of sand & soil in Disrtict 
Hast agus state of Pujab f&g original application No. on 1/202 

SU SHES ING fefaBem, at fide 8 fg 05-01-2107 3% 
UH 3 98 get FETT aiet © dies aes 579 | 

JE TER ©2379 © U9 399 221-22/1-9H HET 27-02-2023 = 
CIEE 

Gusaz fer © FOU fog OF wits U29 © &mTST 29 AY 

TE Tor we © Ta fer TesT © 99s vigAe vis HX HIE FES 

TIT OT SF wires SteTes on 59t sweT) 5g vg SF 9RE Gor © Tw w= 

539 JF A195 FIAT TF UE 939 9€ WUE Faia feast UE w= gE 

ST T&1 UT TER ma 3 ST St orEi3SieETs oni at JI 

FT wor iF FF gost niadet Gar sewer I 3 A
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Anngrorc-2 
/ 

NCR B/w& it nrg sft / 

VLE oats sat gry -) 
FIRST INFORMATION REPORT 

(Under Section 154 CrP.C) 

(es qua fggge ) 
(mdr 154 3 ylafanm afar a yy) 

PS Year ptr HOSHIARPUR (a1) SADAR HOSHIARPUR ES p (fe 

FIR No 0035 Dale and Time of FIR 01/03/2023 19:15 hrs (he melon i): (Mg. rE) nrg eft 3d m3 myn): 
, S.No Acts 

Sections 
Cols) (3s) (ware) 

1 MINES AND MINERALS (DEVELOPMENT 21(1) 
AND REGULATION) ACT, 1957 

3 (a)Occurrence of offence (muary & wean); 

1.Day(ivs): Wednesday Date From 01/03/2023 Date To 01/03/2023 

Time Period Pahar 6 Time From 15:00 hrs Time To 16:00 hrs (FH! Hp): (RH 3): (AH 33): 
Information received at P.S. Date Time 
(rr gat yyy ded (A mg HHT) (THF): 01/03/2023 (FHT) 13:40 firs 

General Diary Reference Entry No. Date & Time (ufendl wm): 039 (Ff w3 ma) 01/03/2023 18 50 21 rs ¢ (S18 THY He gd) 

4. Type of Information (srzavat 1 fami): Written 
5. Place of Occurrence (wea mars ): 

Direction and distance from P.S. Beat No. 8) (5 5 oo ig Romy EAST, 8 Ky (dt 7) - 
(b)Address(u3r): BASSI HASAT KHAN 

(cn case, outside the limit of this Police Station, then 
) (798 ge Ah J avg J 37) 

Name of P.S District(State) 
(23 1 50) (Hg (a7)
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| 28 
N.C. R B/m5 if} nog Hf! 

/ 
ULF | faefifgs 32m za -| 

/ complainant [informant (Mafe3adsr MusTadgdr) 

/ ‘ yName(&™ ): MANPREET SINGH 
(a 

/ 

| J p) Father's/Mother's/Husband’s Name (fuzt /Hr37 / yd er 
/ ( 

/ © oka 1993 (d)Nationality (arena) INDIA 
(FEM 3 : 

(e)UID No(@mdtzt 5. ): 

(f) Passport No. (unruge .): 

Date of Issue Place of Issue 

(wd aga 1 El): (wet FTE © HES ): 

(g)ld details (Ration Card Voter ID Card,Passport,UID No. Driving License, PAN) 

S.No. Id Type {1d Number 

(mF 5) (ugrE 3a dt fam) H(UBTE 3B) 

(hOccupation (fa31) 

(i Address(u3T): 

SNo. Address Type Address 
(sdf 5) (uz @ fan) (u3T) 

1 Present Address 
\ 'sus DIVISON HPR , SADAR HOSHIARPUR, HOSHIARPUR. PUNJAB. 

INDIA 

2 [Permanent Address JUNIOR ENGINEER, CUM MINING INSP, UNKNOWN, NASRALA CHO 
SUB DIVISON HPR , SADAR HOSHIARPUR, HOSHIARPUR, PUNJAB. 

INDIA 

Mobile (F=rets 
3): 

Phone number 

Ween 5): 

‘Details of known/suspected/unknown accused with full particulars 

7. (@fag/ddi/nfamn3 wean © ud 29? wigs Toes ): 

Accused More Than(fes 3 Zu »ugrdl & fared): 
S No. Name Alias Relative's Name "Address 
(85 5) (3) (Bus) (fam3erg = 3M) (uz) 

1 NARINDER SINGH Father: SARWAN SINGH 1. Bassi Hasat Khan SADAR 
HOSHIARPUR,HOSHIARPUR, 

ER PUNJAB INDIA 
2 UNKNOWN | 1. UNKNOWN UNKNOWN 

SADAR HOSHIARPUR, 

HOSHIARPUR PUNJAB INDIA 
8 Reasons for delay in reporting by the complainant/informant 
(ai raammancor avd fadae ofl a8 van gas or IE): 

9 Particulars of properties ol interest (Attach separate sheel, if necessary) 
(rata spf cao (3 wad 930 ud ie st wd) 

N he Property Category 
Ld ) r 

(vif hey 
Property Type (A'feerw Description Value(in Rs/-) 

ARELUD) (Raw) (@H (§ 9) 

I AUTOMOBILES AND Tractor CdTTT Haar ART
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& _ N.CR.BMz.H org. 
5 LF - | [Rafter ged CAG 

B55-FE da mma 

[OTHERS iL he dmmEad | 
: {JCB HHiz wrgar Tyre Hi 

 |AUTOMOBILES AND Mobile Loader/Excavator/ [Mounted Excavator | 
' , OTHERS : ‘BullDozer TAY Fa Neste 

Total value of property stolen(In Rs/-) ET, 
10g 38) wfeere & dB WB( I feq) ): 

Inquest Report / U.D. case No., if any (323i! fatae / a. 51. 
Nygae vd. , faa 38 33): 

S.No. |UIDB Number 
(#7) (aR yaae A) 

12 First Information contents (Attach separate sheet, if necessary) 
(ufa®) wEadl miadl(A 7gdl 3,31 Sudt te 3H a3): 

vauR3 78d SP/1 fut 01/03/2023 5 Hy nieHg we Fea gfmaus, fo i Ais HiTserdl m3 
al IZ 2 gad fe Tet Sie aaa wife med, Gudes fell © wef fg wy 5 oes 3 fr 
wiz fit 01/03/2023 7 fois Tamed & fis of) OS wr wi wre) 33 A © 419 art 
fart © weit firarfies rus J¢ Fam3 Troe a 38 71 IR 3 Udon feed 837% Long 
31.486867 , Lat 76.0044315 wi, a 3 Suz {<8 wifowr fq ffx 28aea wis zat # fx iit os 
3d! Te Hi G0 wll ft 7 oft Hi @F3 23a eat © wd & WE 2 fer fam, Fim 28 AE 
28 fo0 7dded 2av@l 3 dfomn 7 four Ait 31 €93 war 3 5h ff wa fq AA. wifte Arg wd 

v= waft |, fom Adi ft © gma 28 3 Hf wofts wretz 3 won 3 15a 3 29 3 fap, €93 239g 
2TH! © 8d 8 mu 5H sfoed fw U3T rags fi et fis srt og ui Ihe fam, €7 25 

her foam fa Gos 2% fon ft 3 4d fF ued ues foe 3 td wr 5 3, Ha 3 97dft Wigan 
fom BA Ff feat unt andl | fameht Swe ffs wit 3 dt 10 €2 3 fig ui 3 gts 4 22 urd 
Fh = 3 fm eas foes fit of ues gett IF ft wz Fe gardhr wr gd ms, amd ue 3 fe 

“oy wdter fe fd © mardi oe 38 foo seem 7 adit 05 1a 3 fait & fever 25 gE 
gfe rife yeh = ga=fons fam, 119 2 23 2198 © 299 I8 TONE MEH J i- 1. edaea- 
TIE Haar Swaraj 855-FE AH3 278! a1 375/ataT EN No. 47.5011/SBM27353 Chassis 

No. MBNBG5SAELCMO05279 , 2. Tyre Mounted Excavator Haar" Terex TLB8445 gar 

Agents Sr No. SC12AQ-11-8-844-5982 fa 7 G3 7a 3 37d Waa fe Hrehfaal saw 98 

35 = gue oft wad A, 7 @93 2 fegu weifsa wae 1957 tua 21(1) 3703 get Fast 

raed vrs FE Tr #3 Hew NGT # gant 3f13 weet (nad 9 wns seed udtet werd 

FE, SDr- Manpreet Singh 01/03/2023 Junior Engineer-Cum-Mining Inspector Mining: 

hiarpur , STS<TE! UfEH :- #iF 15 ASI FNS AS| IRfEEs us fu 747, ASI 378 B18 
gre 3 fifw Junior Engineer Cum Mining Inspector SHIT&™ 9% HE- 

[FEE Hd x agg pea SRI LIS OUD YNAT Se 
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N.C R.B/a5. i mrd 

d 
LF <1 j2eftfas geht aan - 

| pir ad CLs fru 38130. 5 we foto ASI UT 37 aft § | 9288 gi uE adie 
{ FIR < Eh 

[a few fod 5 2 
re ve 69 40 iE 01-03-2023 At. 07.15 PM 

aken : Since the above information reveals commission of offence(s) u/s as mentioned at 
[43 Action t Ra oe 5 = a 

[ ° cord) - Qudas wEard! 38 uF ¥8e J fa ude ag or Ida w. 5 2 fF vad mar @ 3 
/ @& ic . N . ) 

/ Registered the case and took up the investigation (am was #37 farm WI UTE FT J 
{(1)ney 

or (97) 

Directed (Name of 1.0): SEWA DASS nk rSi (Assistant Sub-Inspector] 
2) zemh ward ov an), (mT): 

No(s): 864/HPR to take up the Investigation (& wry mtu UR 8 B&t fsgen far fam) or 

Refused investigation due to 

WC hw amas 79d fea AFT) 

of (feaad ada © age | 47) 

(4)Transferred to P.S.(g7=1): | District (fz): 

on point of jurisdiction (Jeget aw@s) . 

F.1.R.read over to the complainant/informant,admitted to be correctly recorded and a copy given 
(frarfesass messy & yairat ug 3 nerd ae mot wow Ifewn wlan m3 fox at Hes frafesgss 3 

ROAC (m3 vo wt) 

Signature/Thumb impression of the complainant / Signature of Officer in charge, 14anformant (Maks 93 masasT & Jrgmg J as Police Station(g@ y3'3t & grzT43E) 
fren 

LEAN] 

15 Dale and time of dispalch to the court ¢ im Name (s™): Jaswinder Kuamr (M@E3 (99 Un qax oi 3a m3 HHT) 
Rank (mgem): ASI (Assistant Sub-Inspector 

No(H.):  1399/HPR
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/ 
- 1] 

r 
Ed 

! 

N.C R B/wz ot arg ff 

LF 1 Rats sett ean 

,chment to tem 7 of First Information Report (we# gaa! fadaez ¢ wv 7 Agazd): 

| onysical fe atures, deformities and other delails of the suspect/accused:(If known/seen | 

[wf daa fem feara wl 33 @ge: (aa fai fan )) 
i 

S.No. Sex Date/Year of = Build 

AE far) Birth(\&H CEA 

® ie Aare) 

1 2 3 4 

Male 

2 Male 

Deformities/ Peculiantues Teeth Hair 

(fzarg ( P23) (59) (@3) 

8 9 10 

Language 

Dialect Burn Mark Leucoder Mole 

(mast) (73 IF ma (Ha) 

fama) (Pager aan) 

14 15 16 17 

These fields will be entered only if complainant/informant gives any 

the suspect/accused 

LL NRTER EE FV van 17 0@d stad afegaddr / Hee ddd! 

Height(cms.) Complexion Identification Mark(s) 

(GE) (ugr= fa) 

8 7 

Habit(s) Dress Habit(s 

(med) (ufgeTe) 

r 12 13 

Others 

Tattoo (T9) 

(are Je @) 

19 20 

hol 
one or more particulars about 

Hal wsad @ wd dt fea wr eu ward fer 3)
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\ A 1 Vv 
” 

\V%4 . 

~ ques, 

\ 
Arn EXPIRED 

/ 

23) es” roxy 
? 7 

) Vd 

)& 47) [7 A ZANTE 

[v0 

ard! farms 
feam-aH- 

fie Atv CAN 

ofrmraus 78 freA WES, 

HAASE 

SPIPTN RRURAL 
yri- (hae 1 

Wa 
fraud | 

3 HAE © as 1L02.80,0 

73g gdin@ me es JANG REI
NER 

LE 

sro wit 

RUT TAR PR RAC 

fam ord AS39 que) & Sand] 

guias fi 3 mda fg ou i 8 ELE LE Jt 3 fa US fil 

Loos 0777 (TATE ff q95 © Bd [emit wd FSSY qu) RIED grunge N 

fauas Zar we wl 

ricks fndustrics, BR
O No. 11-1 

ool Khan, Distt Loshinrpur 

rg v1 JIC an mal Rs 
t 

ro Felt OR grata fen eed REN 

« fymr fH EF za anit tn asd 

Nee SMBS gma
 il SR 

gle J ORSI-00-10S a0 00 NON 

INDUSTRIES 102 MINERAL CONUESSION FEE 

faz Jon © fuss! AE Fe ab EAS wa Gaz FH 

URGICAL 
arg fer ¥939 ¢ 1 

_cadleZ 
ING AND METALL 

fag Mf Fao@e 

& han-[- 

= 3foz T96 Ell 

Yashpal Gupta. C 
| 

ywner of Billa B 

Residence Village B asst Hast 

+ 3 fr fem zo FAL fo 

df wad SE 

Fem wd S13 
J ans il 

ON J 

21 nES3 

(ERROUS 
NIN 

| & ROY ALITY REN 

rit GUIS EH 
a | 

dl 
» nn" 

Fou [Eritsha 

fry NS INURUSIEE
 

giiproud nd IRULRIENN 

3 

I vo) 2 
251° 

io) ov eff 
SEMI 

CBB 
ns 

¢ 
over as anes 

of Land 

aed 
ARIANA Aho 

o condition 
that the 

Revenue chet 1 th 

po sty ctu que ards prnted D
y any 

anit ol cognpetent 
jurisdiction

 \ i, 

< 
\ 

Collect
ion 

td 

flesh
 a. 

Qranned 
hv (am Qrannar
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Form - ‘t 

Ch (See Rule 80) 

/ Certificate 

In exercise of the powers Conferred by the mile 80 of the Punjab Minor Mineral Rules, 

14 10d with Punjab Government order No. G.8.R. 14/C.A.67/1957/8515 and 23-C/2013 dated & March 

U1J 

|, Gartaj Singh Randhawa, Executive Engineer/Drainage- Cum- District Mining Officer, 

shiarput Drainage Division, Hoshiarpur hereby certify that a sum of Rs, 1,02,81,077/- (Rs. One Crores 

wo Lac Eighty One Thousand Sevenly Seven only ) is recoverable from the following persons 3s arear 

(and revenue on account of the following Mining Dues. 

2 Yashpal Gupta, Owner of Billa Bricks Industries, BKO No. 114H 

Residence Village Bassi Hast Khan, Distt, Hoshiarpur 

ir 

1) Royally/Recovery 

7) Surface Rent 

3) Contract Money 

Mining Dues 
‘Rs, 1,02,81,077/- 

Pr TR TT TRE 

Yee: ee 

. Rs, Rs, 1,02,81,077/- (Rs. One Crores 

Two Lac Eighty One Thousand Seventy 

Seven only) , 

Place- Hoshiarpur, 

Dale Nad?” 

Exctutive Engineer/Drainage —cum- 

Distt. Mining Officer, 

Hoshiarpur Drainage Division, 

Hoshiarpur. CV 

Total
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ANNEX URE-Y. 

faut afirag, 

femr.- THE AH HES ga 1,02,81,077/~ Fug uA greed Hl TRUS JU 

fig gfgan, figHedt, Sag &: 114 Wg = fig gH IAS HO, 

wad WE 
fyaedt & aad © ST 

fre gfimrg wR wa 3 wih EE 310 

2 A= 

ener fe © Fe fg vt A § St A wet 3 fo plier if WE 

weg wig fier sf, IRE, H9€ & 1 Wg = fig =F 9S Wf, fg 

rug wit F333 WE Seren SHE SH HEI SRT 1,02,81,077/- FUE YU3 

or 1 ft fo TE SR Moor EIS FREES PhS T TET I 

eo, £7 Gt Dis 3 Fo 3 3 Dir Je © weg Teles IB aE IH 

i gag faaedt ofan € andl 
yl 

gfimraus 

Scanned with AltaScanner 

ERAYOSQ TE H0DBPIC 10 NVI 

{17767 rea issuniniy MILE CER BRU DEER AR 
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